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at .u»ii t , o,„ i he date of hoT appo i n t rfien t as

Assistant Teacher on 31.10.53. The period from

^9.5.50. to 30.6.70 during which she worked as a

teacher in the Municipal Corporation of Delhi

be treated to be the period of her employment under

the; Delhi Administration. Respondents were also

directed to treat appl icant to be a teacher in the

administrative grade in Delhi Administration.

Respondents were further directed to ignore the fact

that appl icant was promoted as PGT on ad hoc basis in

and her appointment to the grade of PGT was t
I o

be made with retrospective effect on the footing that

she wa s a t eache r in t he De I h i Adm i n i s t r a t i on a 1 1

through and thereafter her seniority was to be

j  ̂ .J
r e» I i Acu ,

4. Apnl icant fi led C.P. Wo. 23/95 against

the aforesaid order which was dismissed by the
O.

I r i O Lin3 ] LjV O r cip* r riA f i e a ̂  ̂  a as7  TiTiitri ijTi vjf utrf Qdieu lui.o.ow vAnnexure A~4)

V

wherein it was noticed that appl icant had been

assiyned seniority (No. 330) below Wrs. Abi iash

Bha1 1 a i n the f i na1 sen i or i t y l ist dated 17.7.70 and

had further beer, promoted as PGT ret r ospect i ve 1 y from

.-C. I ,. 00 the dater her junior S.T.t . Pushpa Chadha

joined the post of PGT. It was a i so .noticed i.haticCj l i~iw _
I i woo c

'  * 1.11 re i; rospec t i ve

c»feci ihe arrears of pay have also been sanctioned

and paid to Her. in so far as appl ioanfs claim for

n
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Ti I - 1 I
-  Miooir »pc7\^i i aoSertions rnacio by

respondents in their reply have not been denied in

at t'y f e J O i I lOeC t t t eu i-* y capp i i wciH t and aS S t a t ed aboVe

tiwM eppearep wii cappt ioartt 5 part to ar^ue the oase

ovei i on ine seconu i i , In this connect ion we

I tu V i we i. iiai iiwii eppeered "for appi leant even on

ptevious lWw wCwasions.

ci( e nw ^wwd reaoon» to war r a11 i ; —. -i- j=.s- r^

I ll Liie resu I u On merit we f i nd that there
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